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Setting up Industrial Projects in
Andaman and Nicobar fislandg

3910, SHRI MANORANJAN BHAK-
TA:. Will the Minister of INDUSTRY
be pleased to state:

(a) whether Government are plen-
ning any projects to be set up in the
Union territory of Andaman and
Nicobar islandg during the year 1978-
79 to remove the industrial back-
warcness of this region; and

(bj whether any special ircentives
are being provided to the entrepre-
neurs who put up jndustries there
and if so, details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMARI
ABHA MAITD: (a) No, Sir. At pre-
sent there is no specific proposal under
consideration of the Ministry of In-
dustry for setting up of Public Sector
industrial projects in the Andaman
and Nicobar Islands.

(b) The entire area of Andaman
and Nicobar Islands has been declared
industrially backward and is eligible
for investment subcidy, transport sub-
cidy. cc¢r:eessional  finance  facilities
frem term lending in-<titutions, special
fucilities for importing machinery,
raw materials and components aad
o her incentives available for industries
estabiished in  backward distriets/
areas.
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Privy Purses

3912 SHRI VINODBHAI B. SHETH;
Will the Minister of HOME AFFAIRS

be pleased to state:

12> how many former pvinces are
entitleq to lumpsum privy purse;

(b) what was the amount of any
lumpsum paid to the former prin-
ces-

(¢} whether Government propose
to start or review the privy purses
ut come reduced scale;

(d) whether it ig true that some
of the former princes were given
lumpsum payment while in the case
of others it was unduly delayed and
denied; and

(e) if so, how much amount is due
to be paid and when it will be paid?





